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e

: Hon'ble Mr, S. Bibswas, Hministrative Member

‘ P%ese}\t
' Hon'ble Mr, M,L, Chauhan, Judicial Member
C | DULAL GH, DEHGRI

VS,

UNICH OF INDIA & ORS,

For the gpplicant = & None

For the respondents & Mr. K, Sarkar, counsel

ORDER

None Bag’ put in appearance on behal_f bf thé applicanty
@perusal of the order sheet reveals that none appeared for
the a?plicant for last more than 10 occasions. It appears
that the é,pplicant is not inte r‘e\sted in pﬁrsﬁﬁlg the matter,

The appi ication is, therefore, dismissed for default, No




